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irrigation projects in Karnataka has been received 
by the Uhion Government; 

(b) 11 so, the details thereof and the action laken 
thereon, 

(c) whether the Union Government have provided 
'any ass~stance tor the purpose, and 

(d) i l  so, the details thereol? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR M I S H R A )  . ( a )  N o  p r o p o s a l  fo r  
modern~sat~on of irrigation projects In Karnataka is 
pending at the Centre. 

(b )  lo  (d) Do not arlse 

Ex-Serv icemen 

437 SHRI SOUMYA RANJAN Will the M ~ n ~ s t e r  
o l  DEFENCE be  pleased to state 

(a )  the number of ex.servlcemen in the country 
at present, State.w~se. 

! h j  the tota l  amount p r o v ~ d e d  so la r  to ex. 
servicemen who have fe l l red prematurely w ~ t h o u l  
pension as theu bat ta l~ons have been disbanded. 
and 

(c )  the amount glven a s  scholarsh~p to the wards 
o l  the ex.servlcemen by the Ex,servicemen Boards 
during the last three years' 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE l S H R l  N V N SOMU)  i a i  To col lect 
fellable data regarding the number of ex-servicemen 

In the country, a scheme ot registrallon and Issue of 
~ d e n t ~ t y  cards was mtroduced In 1982 Under the 
Scheme al l  ex-servicemen and the11 w ~ d o w s  are 

t ' + , ; ~ ~ r "  l o  reglster themselves w ~ t h  the Zlla Sam~k 
Boards The State.w~se d e t a ~ l s  o l  ex.servrcemen 
regrstered w ~ t h  varlous Z ~ l a  S a m ~ k  Boards in the 
country as on 31 3  1996 are given In the Statement 
enclosed 

rb) There has been no drshandmenr 01 any Army 
ballallon In Ihe recent past 

f c j  K e n d r ~ y a  S a ~ n ~ k  Board IS no1 glvlng any 
schc~larsh~p to the wards 01 ex.servlcemen However. 
as per pollcy o l  the C e n t ~ a l  Government, ch~ldren of 
the delence personnel k ~ l l e d  or permanently dlsabled 
In ac t~on ,  who are studyrng In the Government run 
e d u c a t ~ o n a l  Ins t l tu l l ons  are g ran ted  comple le  
exemption lrom t u ~ t ~ o n  lee and other lees levied by 
the instllutlon Ch~ldren studymg In boardlng schools 
and colleges are also p rov~ded  grants to meet hostel 

)I.harges in  l u l l  B e s ~ d e s ,  some 01 the  State 
uovernments are p rov id~ng  scholarsh~plst~pends to 
the wards of war w~dows~ex.servlcemen disabled In 
acllon, at d~ l le ren l  rates The details 01 the amount 
p.iltr by Ihe Slale Governments are not monllored at 
the Centre 
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STATEMENT 

RSB -. Total number o l  
ESM WID 

Andhra Pradesh 
Arunachal Pradesh 
Assam 
Bihar 
Goa 
Gularal 
Hlrnachal Pradesh 
Haryana 

Jamrnu 8 Kashm~r 
Kerala 
Karnataka 
Maharashtra 
Meghalaya 
M~zorarn 
M a n ~ p u l  
Madhya Pradesh 
Nagaland 
Olissa 
Punjab 
Flalas:t>an 
S k k ~ r ,  
Tam;; Nadu 

Tripura 
Unar Pradesh 

West 6engal 
ABN Islands 
Chandrgarh 

Deini 
Pond~cnerry 

-..- 
Total 129861 5 225684  

Note . ESM = En.setv~cemen 
W12 = W~dows 

A m i c t a n e r  By ODA 

438 SHRI R SAMBASIVA RAO W ~ l l  the  
Mlnrster of URBAN AFFAIRS AND EMPLOYMENT be  
pleased to state 

(a) whether the Government nave recerved any 
proposal from Andhra Pradesh lor sanctlor.mg tunas 
by the Overseas Development Author~ly tor Improving 
slums roads houses for poor and dramage laci!i:ies 
In the State 

(b) I! so, the deta~ls thereot, and 

( c )  the act lon p roposed  t o  b e  taken  by the 
Government In this regard? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND 
MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. U. 
VENKATESWARLU) : (a) and (b). Yes, Sir, the Andhra 
Pradesh Urban Poverty Al lev~at ion Project was 
submitted by the State Government w~th  a view to 
bring about more effective urban poverty reduction 
In 32  Class- l  towns In the State through the 
convergence and development of ex~st lng poverty 
allev~ation programmes In three programme areas - 
economic, environmental and social. The project will 
adopt a town-wise approach, target~ng the poor 
~rrespectrve of spatial crlterlon 

(c )  The U n ~ o n  Govt had subm~tted a project 
proposal to Overseas Development Administration 
(U K ) for their consideral lon The approval to 
~mplement  t h ~ s  project from ODA ( U  K . )  is sti l l  
awa~ted 

Technical Institution i n  Badaun, Uttar Pradesh 

439 SHRI D.P. YADAV Will the Minlster of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state 

:a) whether the Government propose to open a 
tecnnlcai lnstltute In Badaun. Uttar Pradesh. 

(b) I! so, the deta~ls thereof. and 

fc) the t ~ m e  by wh~ch 11 IS l~kely to be set up? 

THE MINISTER OF STATE IN THE DEPARTMENT 
CF EDdCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHl RAM 
SAIKIA: (a) to lc )  There IS no proposal wlth the All 
India Colrnc~l for Techn~cal Educatlon for opeclng a 
tecvnlca! lnstltute In Badaun Uttar Pradesh 

Irrigation Projects 

420 SHRI LALlT ORAON Wdl the Mlnister of 
WATER RESOURCES be pleased to state 

i a j  the detalls of the major, medurn and minor 

irrigation projects of Bihar pending with the Central 
Government for the last three years: 

(b) the details of such projects being evaluated 
from technical and financial points o l  view by the 
Central Water Commission; 

(c) the details of such projects in respect of wh~ch  
the State Governments have to comply with the 
recommendat~ons of varlous Central  Eva lua t~on  
agencies, and 

(d)  the act ion being taken by the U n ~ o n  
Government In regard to projects In respect of whlch 
the State Governments have complled w ~ t h  the 
recommendat~ons of Central evaluat~on agenc~es? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) (a )  The fol low~ng majorf 
med~um irr~gation projects of Bihar are pending for 
clearance 

Major Projects 

( i )  Sone Canal Modern~sat~on Project 
(Phase.1) 

(11) Punass1 Reservo~r Project 

1 1 1 1 )  Subernarekha Mult~purpose Project 

(IV) Punpun Morhar Dardha l r r~gat~on Project 

Medium Projects 

(v)  Kundghal Reservo~r Project 

Deta~led proposals lor M~nor  Projects are not 
recelved In Central Government State Government 
IS competent to plan, fmance and implement them 

(b) and Ic) The deta~ls of the above projects 
have been Gwen In the enclosed statement 

(d )  Alter the comments 01 Central Evaluat~on 
Agenc~es are sat~sfactordy complied w ~ t h  by the State 
Government. a compr hens~ve note on the project 
proposal 1s prepared and put up to the Adv~sory 
Commlttee on l r r~ga t~on  and Mult~purpose Projects 
for conslderatlon and approval 

STATEMENT 
.. - ". -- 

S hio Name of the Project Est~mated lrr~gation Present Status 
Cost IRs beneflts 
~n crores) ! ~ n  th ha) 

--- 
1 2 3 4 5 

--- 
Major Projects - 

1 Sone Canal Modern~sat~on 235 93 30 0 The Project has been conrldered 
ProjectlPhase-I) and  accepted by  the A d v ~ s o r y  

Commlttee in  I ts 56th mset lng 
held in  November. 83 subject to 

-.- 


